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Amid multiple ongoing
conflicts in the world,
NHRC chairperson
Justice V. Ramasubram-
anian (retd) has pitched
for a “complete over-
haul” of the Paris
Principles for better
protection of human

rights.
In his remarks during a
session — “NHRCs in

Turbulent Times"”

held as part of the
Raisina Dialogue on
Saturday, he argued that
Paris Principles take
care of only a “cos
metic outlook” of the
matter, as to how a
human rights  instit
'gdlinn is to be constitut-

The Paris Principles
are a set of standards for
National Human Rights
Institutions  (NHRIs)
developed by the United
Nations in 1993,
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SPOTLIGHT

Shubhomoy Sikdar

Sameer Thakur, 21, still
hasn’t come to terms with
the events leading up to
the death of his father Jee-
van Thakur on December
4, 2025. Jeevan, 49, a form-
er janpad chairperson of
Charama panchayat, died
in a government hospital in
Raipur, just two days after
he was shifted to the Cen-
tral Jail in the State capital
from a jail in Kanker, near-
ly 150 km away. Jeevan had
been lodged as an under-
trial, accused of forging
documents for a forest
lease. In three weeks, he
would have turned 50.

His death — one of the
66 custodial deaths in
Chhattisgarh’s prisons bet-
ween January 2025 and Ja-
nuary 2026 — has since
prompted street protests
across the Bastar region,
where Kanker is located.
The protesters said that the
tribal leader, who was an
office bearer of the Sarva
Adivasi Samaj, an umbrella
organisation for tribal
communities in the State,
had been tortured.

The matter was hotly
debated in Chhattisgarh’s
Assembly during the bud-
get session, with the go-
vernment giving out the fi-
gures for the deaths.

Sameer has faced many

blows over the past five
months. He alleges that the
Kanker jail authorities de-
nied his father, who had
severe diabetes, proper
medical care after his ar-
rest on October 12 last year.

His older brother Neeraj
Thakur as well as their ma-
ternal uncle Sopsingh Tha-
kur, had been arrested in
the same case. Neeraj, too,
died in January after his
health deteriorated while
out on bail.

Neeraj had told the me-
dia that his father’s death
and the treatment he him-
self had received in prison
had caused him tremen-
dous stress. In the jail
transfer order, a copy of
which the family allegedly
received only after Jeevan’s
death, “the hospitalization
doesn’t find a mention”.

Assembly answers
On February 26, Question
Hour in Chhattisgarh’s As-
sembly began with the is-
sue of custodial deaths.
Former Chief Minister Bhu-
pesh Baghel of the Con-
gress asked how many cus-
todial deaths had occurred
in the central and district
jails of the State between
January 2025 and January
31, 2026. He also asked if a
judicial inquiry had been
completed in all these cas-
es as per the guidelines of
the National Human Rights
Commission (NHRC).

In response, Deputy

Death behind bars

The recent custodial death of a tribal leader lodged in a

jail in Chhattisgarh’s Kanker district has sparked protests and

a debate over the safety of inmates across prisons in the State

Tribal community members staging a protest in Kanker’s Charama over the death of undertrial Jeevan
Thakur in December 2025. He was accused of forging documents for a forest lease. SPECIAL ARRANGEMENT

Chief Minister Vijay Shar-
ma, who holds the Home
portfolio, told the Assemb-
ly that 66 prisoners had
died in custody in that pe-
riod. He added that in ac-
cordance with the NHRC
guidelines, inquiries by
judicial magistrates had
been completed in 18 cas-
es, with 48 cases pending,.

Baghel then brought up
the specific case of Jeevan,
claiming that he had been
framed. The Deputy Chief
Minister said Jeevan had
been transferred to Raipur
Jail by court order due to
his “behaviour and other
issues”. He strongly refut-
ed all allegations of Jeevan
being framed and said that

an investigation report on
the case had been filed.
Baghel voiced the con-
cerns raised by the Thakur
family before and after his
death: “Since he suffered
from diabetes, he wasn’t
getting timely medication.
There were numerous
complaints against the jail
superintendent, who de-

nied him access to medical
treatment and refused to
take him to the hospital
despite the doctor’s ad-
vice. His condition
worsened.”

He went on to draw the
House’s attention to the
fact that the tribal com-
munity, to which Thakur
belonged, complained
about this, even staging a
road blockade across Bas-
tar, and demanding an in-
vestigation by a Legislative
Assembly committee. “Did
your department conduct
an investigation based on
the community’s de-
mands? If an investigation
was conducted, what was
found? Who was found
guilty, and what action was
taken? If not, why not?”

Overcrowded jails
Another reply by the go-
vernment on the same day
revealed that at least 33 of
the prisoners who died
during this year-long pe-
riod were those who had
been shifted from one jail
to another.

Data tabled in the As-
sembly show that in 19 of
the 33 cases, including that
of Jeevan, the post-mortem
report or judicial magis-
trate inquiry reports were
not available.

In the remaining 14, the
causes of death were va-
ried, from cardio-respira-
tory failure and chronic
kidney disease to septicae-

mia. In most of these cases,
the inmate had been shift-
ed from a smaller town to a
nearby bigger city such as
Raipur or Bilaspur for bet-
ter treatment.

Past record

During the debate, the De-
puty Chief Minister shared
the number of custodial
deaths in prisons over the
previous few years: 71 in
2021, 90 in 2022, 57 in
2023, and 67 in 2024.

New Delhi-based Suhas
Kumar Chakma, the Direc-
tor of the Rights & Risks
Analysis Group think-tank,
says that while the reasons
behind deaths in India’s
jails vary, it all boils down
to overcrowding.

Degree Prasad Chou-
han, a social activist based
in Chhattisgarh’s Bilaspur,
claims that despite the for-
mation of release commit-
tees by the government,
the jails in the State are
overcrowded. “This indi-
cates a completely insensi-
tive attitude of a democrat-
ic and constitutional state
towards human rights in
prisons,” he says.

In February 2024, the
Deputy Chief Minister had
said in the Assembly that
over 18,000 inmates were
lodged in Chhattisgarh’s
jails against a sanctioned
capacity of 14,383, which
was 126% of the capacity at
the time.

Another custodial death

during this period was that
of Sunil Mahanand, a 30-
year-old who allegedly
died by suicide in the Rai-
pur Central Jail on January
4, less than two months af-
ter he was lodged there. He
had been arrested in a mol-
estation case registered un-
der the Protection of Chil-
dren from Sexual Offences
(POCSO0) Act, 2012.

His death was also fol-
lowed by protests by his fa-
mily, which claimed that
he was innocent and had
been framed and mentally
tortured while in prison.
His brother says their
mother has taken ill after
Sunil’s demise and is in
hospital.

Biases and labels
Protesters at the time of Su-
nil’s death also claimed
that he was being targeted
by the authorities because
he was from the Gada com-
munity, a backward caste.

Chouhan calls for a clos-
er examination of data to
look at how many people
on the list of those who
died in jail custody are
from historically marginal-
ised communities.

He says such deaths
“must be seen in a social,
historical, and political
context”. He gives the ex-
ample of labelling margi-
nalised communities as
criminals.

shubhomoy.s
@thehindu.co.in
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Stroke Patient Allegedly Held Up for Hours as Roads Blocked for Vice President’s Convoy in Tripura

By Our Correspondent

Agartala, March 8, 2026

Serious public concern and criticism have emerged in Tripura after a stroke patient travelling from Udaipur to
Agartala was reportedly stranded for more than two hours due to road blockades imposed for the movement of
the Vice President of India, CP Radhakrishnan.

According to reports from commuters and local residents, large sections of the road from Udaipur to Agartala
were closed well in advance of the Vice President’s scheduled programmes on Sunday. The restrictions affected
key stretches passing through Bishramganj, Bishalgarh, Suryamaninagar, and Hapania up to Albert Ekka Park in
Agartala. Traffic police reportedly stopped both vehicular and pedestrian movement nearly two hours before the
Vice President’s convoy was expected to pass through the route.

The Vice President had travelled to Udaipur in Gomati district to offer prayers at the revered Tripura Sundari
Temple before attending the convocation ceremony at Tripura University.

One of the most disturbing incidents reported during the traffic restrictions involved a stroke patient who was
being transported by car for medical examination. The patient’s vehicle was allegedly stopped at Bishalgarh along
with many other vehicles and remained stranded for hours as security personnel cleared the highway for the Vice
President’s convoy. Eyewitnesses said the patient remained seated inside the vehicle during the prolonged delay,
raising serious concerns about the handling of emergency cases.

Public anger intensified after images and videos circulated showing the patient waiting in the vehicle while traffic
remained halted.

Similar restrictions were also reported in Agartala city. Commuters claimed that traffic movement from North
Gate to the Airport Road was suspended nearly an hour before the Vice President’s programme at Tripura
University.

Residents alleged that even alternative routes were blocked or controlled by security personnel, which caused
inconvenience to people trying to reach major hospitals including Govind Ballabh Pant Hospital and ILS Hospitals.
Several pedestrians also complained that they were not allowed to cross the road and in some places had to
request or plead with police personnel to allow them to pass. In areas where traffic police were absent,
confrontations reportedly took place between commuters and personnel from the Tripura State Rifles and civil
police.

The incident has sparked widespread criticism among citizens, particularly regarding the alleged stoppage of
vehicles carrying patients. Many people pointed out that under standard VIP movement protocols across India,
emergency vehicles such as patient carriers, ambulances and fire services are supposed to receive priority
passage even during VIP convoys.

Citizens also questioned why traffic was stopped hours before the Vice President's actual movement, especially
when live broadcasts showed that he was still at Udaipur’'s temple while vehicles were already being held up in
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Bishalgarh and other areas.

Legal observers say the matter could potentially raise questions regarding administrative procedures and public
rights if emergency medical access was indeed obstructed. There is now growing public curiosity over whether
authorities such as the Tripura High Court or the State or National Human Rights Commission will examine the
matter or seek clarification from the state administration.

Earlier Similar Complaints has also revived memories of earlier complaints during visits by high-profile leaders,
including the Union Home Minister Amit Shah, when ambulances were reportedly delayed due to strict security
arrangements on Agartala roads.

While security for VVIP visits is considered essential, the latest episode has reignited debate over balancing
security protocols with the uninterrupted movement of emergency services and the rights of ordinary citizens.
The incident in Bishalgarh has now become a major talking point across Tripura, with many demanding a review
of VIP security arrangements to ensure that medical emergencies are never compromised in the future.
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Maharashtra minorities panel seeks consular aid for two Nagpur men detained in Saudi Arabia

The Maharashtra State Minorities Commission has sought urgent consular assistance from the Embassy of India
in Saudi Arabia for two men from Nagpur who were detained in Makkah

PTI | Updated on: 8 March 2026 9:18 am

Published At: 8 March 2026 9:18 am

Summary of this article

Two Indian nationals were detained on March 4 near Masjid Al-Haram after allegedly being accused of brokerage
activities without a company licence.

Their families claim the detention followed a misunderstanding during questioning conducted only in Arabic, a
language the two reportedly do not understand.

Commission chairperson Pyare Khan has urged the Indian embassy to verify their welfare, provide consular help,
and ensure fair legal representation

The Maharashtra State Minorities Commission has appealed for consular assistance for a doctor and a
businessman from Nagpur detained in Makkah, Saudi Arabia, where they had gone to perform Umrah.

After being informed by the duo's families of their plight, Maharashtra State Minorities Commission Chairperson
Pyare Khan on Saturday wrote to the Chief of Mission, Embassy of India, Kingdom of Saudi Arabia.

The family, in their letter to the commission, claimed the two have been detained after being falsely accused of
involvement in brokerage activities without a company licence.

"As per the information received from the families of Abdul Asim Khan and Dr Yahya Hunani, belonging to Nagpur,
the two arrived in Jeddah on March 3 and travelled to Makkah for Umrah. On March 4, while offering prayers at
Masjid Al-Haram, they were reportedly approached by individuals in civil dress and subsequently taken into
custody after a misunderstanding during an interaction conducted only in Arabic, which they do not understand,”
the minority commission chairperson said in the letter.

It has been reported that the two individuals are currently held at the Al Shumaisi detention facility and that
deportation proceedings may have been initiated, the letter said.

"The families of the two Indian nationals have expressed serious concern about the circumstances of their
detention and the allegations made against them. The Maharashtra State Minorities Commission has requested
the embassy to extend urgent consular assistance, verify their status and welfare and ensure that due process
and fair representation are provided to them," the letter said.
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1500 + participate in the 3rd edition YELLOW RIBBON RUN held at Hyderabad

DC Correspondent 8 March 2026 2:50 PM

Endometriosis is as common as diabetes and asthma which affects people. It's the most misunderstood,
misdiagnosed, unknown, underfunded & under research health condition which severely affects people’s life
mentally, personally and professionally

More than 1500 enthusiasts from all walks of life participated in the 3rd edition of Yellow Ribbon Run 2026 held in
Hyderabad. The run is being organized by Endometriosis Foundation of India, the first and only organization in
India dedicated to the cause of Endometriosis and for Endometriosis patients founded by city-based Dr. Vimee
Bindra, to raise awareness on Endometriosis . The run was organized at T-Works in 10k, 5K and 3K category
Endometriosis is as common as diabetes and asthma which affects people. It's the most misunderstood,
misdiagnosed, unknown, underfunded & under research health condition which severely affects people’s life
mentally, personally and professionally

Elated over the response Dr. Vimee Bindra Founder Endometriosis Foundation of India said “ We are happy to see
so many young enthusiasts taking part in the run to create awareness on endometriosis. On an average 1in 10
people suffer from Endometriosis and a total of over 4.2 crores of women in India are affected.. The objective of
the Yellow Ribbon Run is to create public awareness and urge policy makers to invest in research and
development, and ensure partnerships with stakeholders to address Endometriosis.”

Encouraging and felicitating the enthusiasts Shri Mohammed Azharuddin Hon’ble Minister for Minority Welfare
and Public Enterprises Telangana state said “ I am happy to be at this event. Congratulations to all the
participants. As part of the Telangana Government we extend whatever help needed in addressing the issues of
endometriosis. Today the cause of creatng awareness about endometriosis is the real winner. Other participants
who ran to create awareness should be complimented “

Addressing the gathering Ms. Poonam Malakondaiah*, IAS Former special Chief secretary, presently national
monitor for education and literacy in national human rights commission, New Delhi said “I am glad to be part of
this great initiative on women's day to create knowledge on endometriosis. Compliments to all involved in this
cause and we need to connect with all colleges in future to create more awareness on this aspect “
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Cannon firing, slogans in viral Raisen Fort video, 4 held

TNN | Mar 8, 2026, 02.29 PM IST

BHOPAL: Police in Madhya Pradesh’s Raisen district have arrested four youths after a video showing cannon firing
from the hilltop ASI protected Raisen Fort and alleged slogans referring to war-prone countries surfaced on social
media.

The action followed a complaint by Brijesh Chabria, who told police that he had seen an Instagram reel in which
Raisen resident Shadab Qureshi and others were allegedly seen firing a cannon from the fort while shouting
slogans linked to countries involved in ongoing international conflicts. The complainant alleged that the slogans
and the act of firing the cannon could potentially disturb social harmony in the town.

Police initiated an inquiry into the viral video. The suspects were identified and detained after verification. Based
on the complaint, a case was registered at Kotwali police station in Raisen, and further investigation is underway.
Police have arrested four accused, including the main suspect Shadab Qureshi (30), son of Shaheer Qureshi, a
resident of Kasai Mohalla in Raisen. The others were identified as Yusuf Sheikh alias Danish Khan (19), son of
Mahfooz Sheikh of Chataipura, Bhopal; Wasim Mohammad (32), son of Ibrahim Khan of Aishbagh, Bhopal; and
Pappu alias Salman Qureshi (30), son of Salim Qureshi of Talaiya, Bhopal. Police said efforts are underway to
identify and trace others who may have been involved in the video.

Late Saturday night, City Qazi and the president of the Muslim Festival Committee visited Kotwali police station
and held discussions with additional SP Kamlesh Kumar Kharpuse on maintaining peace and communal harmony
in the city. The City Qazi appealed to residents to remain calm and avoid spreading rumours related to the
incident.

Police said that in view of security concerns, the section of the ASI-protected Raisen Fort where the cannon is
usually fired has now been restricted and will be accessible only to authorised persons.

Meanwhile, National Human Rights Commission (NHRC) member Priyank Kanoongo also reacted to the viral
video, sharing it on social media and expressing concern over what he described as the firing of illegal country-
made cannons from the side of the fort towards a residential area. Kanoongo alleged that the slogans raised in
the video referred to countries such as Iran, and said the act could create fear among local residents.

He also questioned the role of the Archaeological Survey of India (ASI) and the local administration in preventing
such incidents, and said strict action should be taken against those involved in manufacturing or using illegal
weapons and endangering public safety. Kanoongo indicated that the NHRC may issue a notice in the matter
seeking a report from the authorities.

Police said the viral video and associated social media posts are being examined as part of the ongoing
investigation.
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NHRC chief pitches for complete overhaul of Paris Principles amid conflicts

The Paris Principles are a set of standards for National Human Rights Institutions (NHRIs) developed by the United
Nations in 1993

Press Trust of India New Delhi

4 min read Last Updated : Mar 08 2026 | 8:55 AM IST

In the backdrop of multiple ongoing conflicts in the world, NHRC chairperson Justice V Ramasubramanian (retd)
on Saturday pitched for a "complete overhaul" of the Paris Principles so that international standards are set for
better protection of human rights.

In his remarks during a session -- 'NHRCs in Turbulent Times' -- held as part of the Raisina Dialogue here, he
argued that Paris Principles take care of only a "cosmetic outlook" of the matter, as to how a human rights
institution is to be constituted.

The Paris Principles are a set of standards for National Human Rights Institutions (NHRIs) developed by the United
Nations in 1993.

These were subsequently endorsed by the UN General Assembly in 1993, and set out the basic guidelines
recommended by the UN in the establishment of a national human rights institution.

On the current global situation when several conflicts are taking place in the world, the NHRC chief, without
naming anyone or any country, lamented that the first prerequisite for upholding of human rights is to "speak out
the truth, but today, no world leader can take the mike and speak the truth, the whole truth".

This is because of diplomacy, multilateral relationships, interests of a country, he said, adding, "Today, we have to
use a lot of diplomacy, we have to be careful in choosing words, in choosing names".

Justice Ramasubramanian, referring to global conflicts, said the irony of history is that "perpetrators become
victims and victims become perpetrators, they reverse their roles".

"The first half of the 21st century, I think will become the mirror image of the first half of the 20th century. So,
what should we do?" he asked.

The NHRC chief pitched for "collaboration between NHRIs of various countries, irrespective of whether historically
they were perpetrators or victims".

"If we get together as a society, and strengthen the civil society and human rights institutions to question their
respective governments, that they can't, they shall not do what they are now doing, it will be very difficult for one
international organisation to take up the burden upon itself," he added.

The NHRC chief said post WW2, it was possible for "one organisation" to take it upon itself, because everybody
saw some reasons after a lot of bloodshed.

"Today that reasoning is gone because self-interest or interest of the country, interest of my country takes
precedence over the interest of other countries, every way," he said.

The NHRC chief said there must be some "recalibration" of the ideological issues.

All these human rights institutions in various countries were established in accordance with the Paris Principles.
"Unfortunately, Paris Principles take care of only a cosmetic outlook, as to how an institution is to be constituted,"
he argued.

"Paris Principles require a complete revamping, overhauling, so that international standards are set. After it is set,
we should have three to four international bodies which will provide check on their own countries, their respective
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countries," the NHRC chairperson suggested.

"Unless this is done and dialogue is prompted, I don't think it will be easy to tame countries which have..," he said.
Bharat Lal, Secretary General, NHRC, said post WW2 order, the countries which are responsible for maintaining
peace, somehow, "they themselves are becoming responsible for various disruptions leading to human rights
violations in different parts of the world".

The NHRC chief also urged the Indian society to practice whatever values historically it has been proud of. "Here
preachers are different from practitioners, preachers don't practice and practitioners don't preach," he said,
without elaborating.

Justice Ramasubramanian said societal values need to improve, and underlined that an "ideal society is one where
there is no need for police, court or an NHRI".

(Only the headline and picture of this report may have been reworked by the Business Standard staff; the rest of
the content is auto-generated from a syndicated feed.)
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NHRC intervention results in rescue of six Indian workers facing torture in Thailand

Administrator | 08 March 2026

The National Human Rights Commission (NHRC), India’s suo motu intervention has resulted in the Union Ministry
of External Affairs (MEA) acting swiftly in getting rescued six Indian workers facing torture in captivity by their
employer in Thailand since last six months.

Four of them were repatriated to India the very next day of the NHRC communication to the MEA on 20th
February 2026. They reached Kolkata by a flight booked by their employer from Bangkok.

The MEA's Southern Division has informed that it is pursuing the matter of repatriation of the remaining two
rescued workers with the Thai immigration authorities as they had overstayed their visa.

It may be recalled that on 20th February 2026, the Commission had sought the comments of the MEA whether
they could render any assistance to the families of the six captive workers after taking cognizance of a media
report. Moving promptly on receiving the NHRC communication, the MEA's Southern Division sent a request to the
Thai authorities to rescue them and also contacted the owner of the company, where the six workers were
reportedly working.

The media had reported about a video on 17th February 2026 wherein the workers from Kendrapara district of
Odisha had recorded their plight. They were being held captive and subjected to physical as well as mental torture
by their employer inside a factory in an area near Bangkok. They were forced to work for 12 hours a day in a
plywood factory without any salary and proper food. Reportedly, their employer had also confiscated their
passports.
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